for which the latest data iz available and number of job seekers including youth placed through

employment exchanges during 2007 in NER are given below:

Sl. No. State Number of job seeker (15-29) Placement effected
1 Arunachal Pradesh 25400 &9
2 Assam 1477700 382
3 Maniour 435200 36
4 Meghalaya 22900 17
5 Mizoram 42700 285
& Nagaland 37400 146
i# Tripura 333400 470
8 Sikkim *
ToTAL 2374700 1334

* Mo employment exchange
Amenities to labourers engaged by army and para military forces in J&K

4402, PROF. SAIF-UD-DIN 80OZ: Will the Minister of LABOUR AND EMPLOYMENT be pleased
to state:

(a) whether the labourers engaged by Army and Para Military Forces in Jammu and

Kashmir are covered fully under labour laws in respect of insurance, wages and cther amenities; and

€s))] in case it has not been done partialy or wholly so far, within what period of time the

needful will be done?

THE MINISTER OF STATE IN THE MINISTRY OF LABOUR AND EMPLOYMENT (SHRI
HARISH RAWAT): (&) and (b)) Like cther States, Labour Laws have been extended to the State of
Jammu & Kashmir and Civilian Warkers. The labour engaged by Army, Paramilitary Forces in the
State are fully covered under various labour laws in regpect of wages and other amernities. In go far as
ingurance is cancerned, as per provisions of Section 2 (9) of ES| Act, 1948, the Act does not apply to

persons employed by Indian Naval, Military or Air-forces.
Labourers engaged in CWG not getting their duss

4403, SHRI A. ELAVARASAN: Will the Minister of LABOUR AND EMPLOYMENT be pleased to
state:
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